CONTINUED FROM PART 1

INTRODUCTION

In view of the recent amendment made in the Designs (Amendmem, ROIO8 with effect from 17/06/2008,
Publication of the matter relating to Designs is being publishate Official Journal of The Patent Office.
This Journal is being published on weekly basis on every Friday coubangarious proceedings on Designs
as required according to the provisions of under Rule 22, 25, 27 and 39 oéslyn DAmendment) Rules,
2008. All the enquiries on this Official Journal and other informatiomegsired by the public should be
addressed to the Controller General of Patents, Designs & Tvldks. Suggestions and comments are

requested from all quarters so that the content can be enriched.
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DESIGN

The Priority Details of the registered design mmbers 219897 under Class N0.13-99 datg
28" Nov. 2008 has been erroneously published in the feat office Journal (Page No.6722
dated 19/03/2010 as “Priority:-NA” instead of “Priority Number:-2008-016763, Date:-30 June
2008, Country:-Japan’.

The Priority Details of the registered design mmbers 219896 under Class N0.13-99 datg
28" Nov. 2008 has been erroneously published in the feat office Journal (Page No.4199
dated 12/03/2010 as “Priority:-NA” instead of “Priority Number:-2008-016762, Date:-38 June
2008, Country:-Japan”.

The Priority Details of the registered design mmbers 220591 under Class N0.21-02 datg
30/12/2008 has been erroneously published in the teat office Journal (Page No0.6724) date
19/03/2010 as “Priority:-NA” instead of “Priority N umber:-2008-017376, Date:7 July 2008,
Country:-Japan”
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THE DESIGNS ACT 2000

SECTION 30
DESIGN ASSIGNMENT

The Design stands in the name of RECKITT & COLMRRODUCTS LIMITED., registered under the Designs,A&11 has been
assigned in the Register of Design in the namel&sifs:-

Design No. Class Name
178001 4 RECKITT  BENCKISER
(UK) LIMITED , A

COMPANY REGISTERED
IN ENGLAND AND
WALES UNDER NO.
3982446, OF 103-105 BATH
ROAD, SLOUGH,
BERKSHIRE, SL1 3UH,

.I

UNITED KINGDOM

THE DESIGNS ACT 2000

SECTION 30
DESIGN ASSIGNMENT

The Design stands in the name of RECKITT & COLMRRODUCTS LIMITED., registered under the Designs,A&11 has been
assigned in the Register of Design in the namel&sifs:-

Design No. Class Name
179879 4 RECKITT  BENCKISER
(UK) LIMITED , A

COMPANY REGISTERED
IN ENGLAND AND
WALES UNDER NO.
3982446, OF 103-105 BATH
ROAD, SLOUGH,
BERKSHIRE, SL1 3UH,

.I

UNITED KINGDOM
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CANCELLATION PROCEEDINGS
under Section 19(1) of the Designs Act, 2000 &
Designs (Amendment) Rules, 2008

“Milltec Machinery Pvt. Ltd., an Indian compay ol 1* Phase KIADB Indl. Area, Bommasandra, Bangalored@®8) State of
Karnataka, India has filed an application on 2231(2for cancellation of registration of registefelsign No. 217330 under class 15-
03 titled as ‘Rice Whitening Machine’ in the nanfeAgritech Engineering Pvt. Ltd.”

“Honda Motor Co. Ltd., a Japanese company of 1-ibakhi-Aoyama 2-Chome, Minato-Ku, Tokyo, Japan tilad an application on
4/1/2010 for cancellation of registration of regigtd Design No. 218156 under class 12-11 title®kstronic Scooter’ in the name

of Avon Cycles Limited.”

“Shri Pradeep Mathur, S/o. Shri B.P. Mathur, A-8&hru Vihar, Timarpur, Delhi 110043, India, an lkmdinational filed an
application on 12/3/2010 for cancellation of regitbn of registered Design No. 178564 under cldkditled as ‘Footwear’ in the
name of Kiran Shoes manufacturers, of P.B.No.4%haajganj, Ring Road, Kathmandu, Nepal.”
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REGISTRATION OF DESIGNS

The following designs have been registered. Theyeanow open for public inspection. In the followingeach entry the Date of
Registration is shown. The Priority Number, Priority Date and Priority Country are also shown.

Design Number

210870

Class

12-08

1)Tata Motors Ltd.

Bombay House, 24 Homi Mody Street, Mumbai 400 001,

Maharashtra, India

Date of Registration

18/06/2007

Title

Public Service Vehicle

Priority NA
Design Number 213424
Class 26-05

1)Koninklijke Philips Electronics N.V.
Groenewoudseweg 1, 5621 BA Eindhoven, The Netherlan

Date of Registration

14/11/2007

Title

Batten for Luminaire

Priority

Priority Number Date Country
000722822-0001 15/05/2007 OHIM
Design Number 213425

Class 26-05

1)Koninklijke Philips Electronics N.V.

Groenewoudseweg 1,

5621 BA Eindhoven, The Netherlands.

b

Date of Registration

14/11/2007

Title

Batten for Luminaire

Priority

Priority Number

Date

Country

000722822-0002

15/05/2007

OHIM
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Design Number

213426

Class

26-05

1)Koninklijke Philips Ele
Groenewoudseweg 1,

ctronics N.V.

5621 BA Eindhoven, The Netherland:

Date of Registration

14/11/2007

Title

Batten for Luminaire

Priority

Priority Number Date Country
000722822-0003 15/05/2007 OHIM
Design Number 214393

Class 12-16

1)Indiasinh Anandji Sampat
1, Fosbery Road, Sewree (E), Mumbai-400 015,

Maharashtra, India.

Date of Registration 23/01/2008
Title Pulley
Priority NA

Design Number 214502
Class 13-99

1)M/S. DARSHANA SACHDEVA.,
WZ 33 SHOP NO. 2, STREET NO. 11, KRISHNA PURI,
VIKASH PURI EXTENSION, POCKET A . NEW DELHI-110
018, UP, INDIA. 2)M/S. Darshana Sachdeva.

Date of Registration

31/01/2008

Title

Trolley for Invertor

Priority NA
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Design Number

214549

Class 13-03
1)ABB SpA.,
Via Vittor Pisani, 16, 1-20124 Milano, Italy.
Date of Registration 05/02/2008

Title

Electrical Circuit Breaker

Priority

Priority Number

Date Country

000771688-0001

09/08/2007 OHIM

Design Number

214753

Class

03-01

1)Karsten Manufacturing Co

rporation.,

2201 West Desert Cove, Phoenix, Arizona 85029, USA

Date of Registration

28/08/2007

Title Golf Bag Bottom
Priority

Priority Number Date Country
29/283,986 28/08/2007 U.S.A.
Design Number 214761

Class 09-01

1)Dabur India Ltd.

8/3, Asaf Ali Road, New Delhi-110002, India

Date of Registration 18/02/2008
Title Bottle
Priority NA
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Design Number 214870

Class 07-02

1)Synergy International
68/72, Ganpat Bhawan, 5th Floor, Dhanji Street, Mumbai-400
Maharashtra, India.

S

Date of Registration 25/02/2008
Title Casserole
Priority NA
T —
Design Number 214878
Class 12-16

1)Hero Cycles Limited
Hero Nagar, G.T.Road, Ludhiana-141 003, Punjab, India.

1

Date of Registration 26/02/2008

Title Fork

Priority NA ﬂ
Design Number 215085

Class 07-01

1)Eicher Goodearth Limited.,
Eicher House, 12 Commercial Complex, Greater Kailash-Il (Masjid
Moth), New Delhi-110 048, India.

Date of Registration 03/03/2008
Title Bowl
Priority NA
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Design Number 215781

Class 06-07

1)LAJWANTI THAKRAL.,

A-1/82, FIRST FLOOR, JANAKPURI, NEW DELHI-110 058, INDIA.

2)Lajwanti Thakral.,

Date of Registration 08/04/2008
Title Picture Frame
Priority NA

Design Number 215803

Class 14-03

1)Sony Ericsson Mobile Communications Ab.,
Se-221 88, Lund, Sweden.

Date of Registration 08/04/2008

Title Mobile Phone
Priority

Priority Number Date Country
000807995-0001 15/10/2007 OHIM
Design Number 216104

Class 05-05

1)Genesis Colors Pvt Ltd
3A-1, Rao Tula Ram Marg, New Delhi-110022,

India

Date of Registration 30/04/2008

Title Textile Fabric (Saree)
Priority NA
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Design Number 216171

Class 15-01

1)Standard Corportion (India) Limted.,
Standard Chowk, Bathinda Road, Barnala-148 101,
Punjab, India.

Date of Registration 02/05/2008

Title Three Cylinder Engine
Priority NA

Design Number 216209
Class 12-16

1)JCB India Limited.,
B-1/1-1, 2nd Floor, Mohan Co-Operative Industries Estate, Mathi
Road, New Delhi, India.

Date of Registration 06/05/2008

Valve Console for Pick and Carry Mob

Title Hydraulic

Priority NA

Design Number 216731

Class 14-03

1)Ajanta India Limited _
Ajanta Industrial Estate, Opposite Reva Park, Morbi-Ra|
Highway, Morbi-363 641 (Gujarat), India ;
Date of Registration 19/06/2008
Title Cell Phone
.. [ 1
Priority NA '
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Design Number

216817

Class

11-05

- !fj"”" JHI’\ “
ﬁ. o SN\Y,
k. ¢ .\1?!"
1 ol
k‘f =4

s

. )
J‘j a;

1)Ma Design India Pvt Ltd
C-26, Sector-63, Noida, U.P., India
Date of Registration 23/06/2008
Title Christmas Decorative Article
Priority NA
Design Number 216984
Class 13-03

1)Chatsworth Products, Inc.,

31425 Agoura Road Westlake Village, CA 91361-4614, USA

Date of Registration

02/07/2008

Title Cover for Cable Management Racewa
Priority

Priority Number Date Country
29/302,293 14/01/2008 U.S.A.

Design Number 217026

Class 07-99

1)Nayasa Homeware

Survey No. 367/16 & 378/2, Kachigam, Nani Daman, Daman-

396210, Union Territories, India

Date of Registration 07/07/2008
Title Tray
Priority NA
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Design Number 217067

Class 11-01

1)Inter Gold Gems Pvt
58/60 Jariwala Mansion N.S Patkar Marg Hughes Road Mumbai-40
Maharashtra India

Date of Registration 10/07/2008
Title Jewellery Box For Coin
Priority NA
Design Number 217244
Class 12-02
1)SHRI ATUL KANT GUPTA, SHRI AJAY : s
AGARWAL, SMT. RACHNA AGRAWAL AND b . m—

SMT. MADHULIKA GUPTA,,

VIBGYOR OVERSEAS, 2/60, MAKHAN LAL
PLAZA, PUTURIA MAHAL, YAMUNA KINARA
ROAD, AGRA, UP, INDIA. 2)Vibgyor Overseas

Date of Registration 22/07/2008

Title Decorative Article
Priority NA

Design Number 217246
Class 11-02

1)SHRI ATUL KANT GUPTA, SHRI AJAY AGARWAL,
SMT. RACHNA AGRAWAL AND SMT. MADHULIKA
GUPTA.,
VIBGYOR OVERSEAS, 2/60, MAKHAN LAL PLAZA,
PUTURIA MAHAL, YAMUNA KINARA ROAD, AGRA, UP,
INDIA. 2)Vibgyor Overseas

Date of Registration 22/07/2008
Title Decorative Article
Priority NA
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Design Number

217261

Class

11-02

1)SHRI ATUL KANT GUPTA, SHRI AJAY AGARWAL, SMT.
RACHNA AGRAWAL AND SMT. MADHULIKA GUPTA.,

VIBGYOR OVERSEAS, 2/60,

MAKHAN LAL PLAZA, PUTURIA

MAHAL, YAMUNA KINARA ROAD, AGRA, UP, INDIA.  2)Vibgyor

Overseas

Date of Registration

22/07/2008

Title Decorative Article
Priority NA

Design Number 217645
Class 01-06

1)Paragon Products B. V.

Industrieweg 12 9641 HM Veendam The Netherlands

Date of Registration 11/08/2008

Title Dog Chews
Priority

Priority Number Date Country
000947361-0001 06/06/2008 OHIM
Design Number 218662

Class 23-01

1)McAlpine & Company Limited

Kelvin Avenue, Hillington, Glasgow, G52 4LF, UK2)McAlpine &

Company Limited
3)McAlpine & Company Limited

Date of Registration

17/09/2008

Title Plumbing Fixture
Priority

Priority Number Date Country
000899166-0001 18/03/2008 OHIM
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Design Number

218694

Class

08-99

1)Carl F India Private Limited

Oberoi Garden Estate, "A" Wing, 3rd Floor, Chandivali Farms Road
Andheri-East, Mumbai-400072,

Maharashtra, India

Date of Registration

23/09/2008

Title

Washroom Panel

Priority NA

Design Number

218824

Class

14-03

1)Kabushiki Kaisha Toshiba

1-1, Shibaura 1-Chome, Minato-Ku, Tokyo, Japan

Date of Registration 29/09/2008

Title Television

Priority

Priority Number Date Country
2008-018366 16/07/2008 Japan
Design Number 218949

Class 10-05

1)Festo AG & Co., KG

Ruiter Strasse 82, D-73734, Esslingen, Germany

Date of Registration

03/10/2008

Detector for Detecting the Angular

Title Position of a rotable Shaft
Priority

Priority Number Date Country
000 910 187-0002 07/04/2008 OHIM
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Design Number

218950

Class

10-05

1)Festo AG & Co., KG

Ruiter Strasse 82, D-73734, Esslingen, Germany

Date of Registration

03/10/2008

Detector for Detecting the Angular Positi

Title of a Rotable Shaft
Priority

Priority Number Date Country
000 910 187-0001 07/04/2008 OHIM
Design Number 218951

Class 13-01

1)Festo AG & Co., KG

Ruiter Strasse 82, D-73734, Esslingen, Germany

Date of Registration

03/10/2008

Title

Electric Drive Unit

Priority

Priority Number Date Country
000 916 580-0002 15/04/2008 OHIM
Design Number 218952

Class 13-01

1)Festo AG & Co., KG

Ruiter Strasse 82, D-73734, Esslingen, Germany

Date of Registration

03/10/2008

Title

Electric Drive Unit

Priority

Priority Number

Date Country

000 916 580-0001

15/04/2008 OHIM
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Design Number 219029

Class 19-06

1)Kabushiki Kaisha Pilot Corporation
6-21, Kyobashi 2-Chome, Chuo-Ku, Tokyo 104-8304, J4

Date of Registration 10/10/2008

Title Mechanical Pencil
Priority NA

Design Number 219180
Class 09-03

1)Castrol Limited
Wakefield House, Pipers Way, Swindon, Wiltshire SN3 1RE, United

Kingdom
Date of Registration 16/10/2008
Title Container Without Lid
Priority NA
l.ﬁ | I ‘J
Design Number 219181
Class 09-03

1)Castrol Limited
Wakefield House, Pipers Way, Swindon, Wiltshire SN3 1RE, United
Kingdom

Date of Registration 16/10/2008
Title Container Without Lid
Priority NA
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Design Number

219309

Class

23-01

1)Mahesh Gupta
H-35, South Exten, Part-1,

New Delhi-110049, India

Date of Registration

17/10/2008

Title Water Purifier
Priority NA

Design Number 219339
Class 09-01

1)Lion Dates Impex (P) Ltd.,

No: 02, Flat No: 08, Wheat Crafts Road, Golden Perch Apartment,

Nungambakkam, Chennai-600034, Tamilnadu, India

Date of Registration 20/10/2008
Title bottle
Priority NA

Design Number 219440
Class 26-06

1)Valeo Vision

34 Rue Saint Andra - 93012 Bobigny Cedex, France

Date of Registration

24/10/2008

Title Lighting Devices for Vehicles
Priority

Priority Number Date Country
DM/070075 06/05/2008 WIPO
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Design Number

219462

Class

06-01

1)Feng, Yue

City, ZheJiang Province, China

Room 401, Tents 17, Shunnan new Village, XiNan Street, Yu

Date of Registration 28/10/2008

Title Chair

Priority

Priority Number Date Country
200830241480.6 13/10/2008 China
Design Number 219498
Class 21-01

1)3L-Rask APS

Vibkvej 100, Brylle, 5690 Tommerup, Denmark

Date of Registration

31/10/2008

Title Building Bricks
Priority

Priority Number Date Country
000927850-0001 02/05/2008 OHIM
Design Number 219778

Class 09-09

1)Brabantia Nederland B. V.
Brabantialaan 3, 5583, BP

Waalre, The Netherlands

Date of Registration 20/11/2008
Title Garbage Bin
Priority NA
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Design Number 220005

Class 26-05
1)Kohler Co.,
444 Highland Drive, Kohler, Wisconsin, 53044, U.S.A.
Date of Registration 04/12/2008
Title Lighting Fixture
Priority
Priority Number Date Country
29/319,664 12/06/2008 U.S.A.
Design Number 220039
Class 06-06

1)Hardware Concepts India Private Limited
101 Laxmi Narayan CHS., Plot No. -353, S. K. Bole Road, O
(W), Mumbai-400028, Maharashtra, India

Date of Registration 08/12/2008

Title Profile used in Furniture Fitting
Priority NA

Design Number 220082
Class 09-01

1)Weener Empire Plastics Ltd.,
Plot No. 19/A, Mira Co-Op. Ind. Estate, Mira Road, Thane-401104,
Maharashtra, India

Date of Registration 10/12/2008
Title Bottle
Priority NA
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Design Number 220083

Class 09-01

1)Weener Empire Plastics Ltd.,
Plot No. 19/A, Mira Co-Op. Ind. Estate, Mira Road, Thane-401104,
Maharashtra, India

Date of Registration 10/12/2008
Title Bottle
Priority NA

Design Number 220205
Class 02-02

1)RBK International Academy
Ghatkopar-Mankhurd Link Road, Chembur, Mumbai-400088,
Maharashtra, India

Date of Registration 15/12/2008
Title Socks
Priority NA

Design Number 220282
Class 09-03

1)Nayasa Homeware
Survey No. 367/16 & 378/2, Kachigam, Nani Daman, Daman-39621
Union Territories, India

Date of Registration 17/12/2008
Title Container
Priority NA
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Design Number 220372

Class 12-16

1)K. W. Rims (India) Pvt. Ltd.
C-96, Focal Point, Dhandari Kalan, Ludhiana-141 010, Punj;
India

2

Date of Registration 22/12/2008

Title Handle for Air-Pump for Bicycle
Priority NA

Design Number 220384

Class 09-03

1)Shri Durga Oil Mill
Awas Vikas Kichha, Udham Singh Nagar, Uttaranchal-263148, Indiz

Date of Registration 22/12/2008
Title Container
Priority NA

Design Number 220598

Class 07-01

1)Ma Design India Pvt Ltd
C-26, Sector-63, Noida-201301, U.P., India

Date of Registration 31/12/2008
Title Platter
Priority NA
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Design Number 220726
Class 12-11
1)G.N.B. BIKE.

5885/2, Street No. 13, New Shimla Puri, Daba Road, Ludhia -_

141003, Punjab, India.

Date of Registration

09/01/2009

Title

Bicycle Frame

Priority NA

Design Number

220752

Class

07-04

1)VINODBHAI RAGHAVBHAI PATEL AND MUKESHBHAI

RAGHAVBHAI PATEL.,

ATIKA INDUSTRIAL AREA, BABARIYA MAIN ROAD, B/H.
MASJEED, NEAR ORBIT MACHINE TOOLS, RAJKOT-360 002,
GUJARAT, INDIA. 2)M/s Yogi Products

Date of Registration

13/01/2009

Title

Slicer & Grater

Priority NA

Design Number

220753

Class

25-02

1)NAVINBHAI DAYABHAI KAVAIYA (KAVA).,

DHEBAR ROAD (SOUTH), ATIKA MARG, 4/13, CORNER, RAJKO

360 002, GUJARAT, INDIA. 2)M/S Echo Tech Steels

Date of Registration

13/01/2009

Title

Out Door Shutters

Priority NA
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Design Number

220778

Class

31-01

1)SANTOS

140-150, Avenue Roger Salengro, 69120 Vaulx-En-Velin, France.

Date of Registration

15/01/2009

Title

Electric Fruit Squeezer

Priority

Priority Number Date Country
000971932-0001 17/07/2008 EUROPEAN UNION
Design Number 220999

Class 11-01

1)Hemali Exports

A-206, Poornima Apartments, Peddar Road, Mumbai-400 026,

Maharashtra, India.

Date of Registration 30/01/2009
Title Diamond
Priority NA

Design Number 221125

Class 22-05

1)Reckitt Benckiser (Australia) Pty Limited
44 Wharf Road, West Tyde Nsw 2114, Australia.

Date of Registration

10/02/2009

Title

Rodent Bait Station

Priority

Priority Number

Date

Country

0001004261-0001

17/09/2008

EUROPEAN UNION
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Design Number

221148

Class

11-01

1)MR. SANJAY JAIN.,

40/238, UNNAT NAGAR-4, M.G.ROAD, GOREGAON (W), MUMBA

400062, MAHARASHTRA, INDIA. 2)M/S Romil Enterprises

Date of Registration 11/02/2009
Title Earring
Priority NA

Design Number 221299
Class 26-02

1)M/S. B.P.Light Industries (P) Ltd.,
43, Alimuddin Street, Kolkata-700 016, WB, India.

Date of Registration 18/02/2009
Title Torch Light
Priority NA

Design Number 221353
Class 12-08

1)GM Global Technology Operations, Inc.,
300 Renaissance Center, Detroit, Michigan 48265-3000, USA.

Date of Registration 23/02/2009

Title Car

Priority

Priority Number Date Country
30-2008-0042973 06/10/2008 Republic of Korea
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Design Number

221618

Class

12-15

1)Bridgestone Corporation.,

10-1, Kyobashi 1-Chome, Chuo-Ku, Tokyo, Japan.

Date of Registration

12/03/2009

Title

Automobile Tire

Priority NA

Design Number

221629

Class

19-06

1)S. S. B. Metal Works

K.Yunus BIdg., 2nd Floor, Vishweshwar Nagar Road, Off. Aarey Ro

Goregaon (E), Mumbai-400 063, Maharashtra, India.

ad,

Date of Registration

13/03/2009

Title

Ball Point Pen

Priority NA

Design Number

221630

Class

14-99

1)Shanta Products.,

151-B, Bombay Talkies Compound, Malad (West), Mumbai-400 064

Maharashtra, India.

Date of Registration 13/03/2009
Title Mobile Stand
Priority NA
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Design Number

221631

Class

09-01

1)Sudeep Plastics.,

5, Harshali, Apartment, M.G.Road, Near Swami Narayan Temple,
Kandivali (West), Mumbai-400067, Maharashtra, India.

Date of Registration 13/03/2009
Title bottle
Priority NA

Design Number 221632
Class 03-01

1)Aadinath Packaging.,

B-9, Room-10, Bandarn Nagar, Near Ganpati Temple, Malad, (Wes

Mumbai-400 064, Maharashtra, India.

Date of Registration 13/03/2009
Title Jewel Box
Priority NA

Design Number 221763
Class 09-01

1)Mahika Packaging (India) Ltd.,
2/3, Kasturba Talkies Compound, Station Road, Malad (West), Mumbai-

400 064, Maharashtra, India.

Date of Registration 19/03/2009
Title bottle
Priority NA
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Design Number 222172

Class 05-05

1)Parry Murray & Co. Ltd.,
12 Saxon Business Centre, Windsor Avenue, London SW 192 RR.

Date of Registration 31/03/2009
Title Textile Fabric
Priority NA
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